GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 1022
ANSWERED ON 08™ FEBRUARY, 2024

CENTRAL ROAD INFRASTRUCTURE FUND (CRIF)

1022. SHRI RAJESHBHAI CHUDASAMA:
SHRIMATI VEENA DEVI:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

TS URag 3R JerHTT Hfl

be pleased to state:

(a) the road projects sanctioned/approved under the Central Road
Infrastructure Fund (CRIF) during the last five years,
State/district/place-wise particularly in Bihar and Maharashtra;

(b) the details of criteria for allocation of funds under CRIF and the
funds allocated and utilised by each State under CRIF annually during
the last five years, State-wise; and

(c) whether the Government has received requests to revise the
allocation of CRIF giving weightage to extent of road network or to
increase the weightage for fuel consumption to give justice to
smaller and densely populated States including Maharashtra and if
so, the details thereof?

ANSWER

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS

(SHRI NITIN JAIRAM GADKARI)

(a) State/ Union Territory (UT) — wise details of proposals for State
Road projects received and finalised under the Central Road and
Infrastructure Fund (CRIF) Scheme during the last five years,
including for the States of Bihar and Maharashtra, are at Annexure-I.



The proposals are finalised State / UT - wise and not district / place -

wise.

(b) and (c) The fund is allocated as per the amended provision of
Section 7A of the CRIF Act, 2000 by Ministry of Finance. Accordingly,
funds are allocated to Ministry of Road Transport and Highways for
development and maintenance of roads. The criteria which has been
duly approved by Ministry of Finance considering various factors
inter-alia provides for allocation of funds based on 30 percent
weightage to fuel consumption and 70 percent weightage to
geographical area of the State/ UT.

State /| UT - wise details of accrual of funds and the funds
released for development and maintenance of State Roads under
CRIF Scheme during the last five years are at Annexure-Il.



ANNEXURE-I

ANNEXURE REFERRED TO IN REPLY TO PART (a) OF LOK SABHA
UNSTARRED QUESTION NO. 1022 ANSWERED ON 08.02.2024 ASKED
BY SHRI RAJESHBHAI CHUDASAMA AND SHRIMATI VEENA DEVI
REGARDING CENTRAL ROAD INFRASTRUCTURE FUND (CRIF)

State / UT - wise details of proposals for State Road projects received
and finalised under the CRIF Scheme during the last five years,
including for the States of Bihar and Maharashtra:-

Length in km, Cost in Rs. Crore

Projects received and finalised

SI. No. State/ UT No. | Length Cost

2018-19
1 Andhra Pradesh 41 693.26 843.24
2 Assam 2 23.67 70.7
3 Bihar 27 | 390.64 1151.06
4 Chhattisgarh 12| 211.45 612.72
5 Gujarat 54 | 1067.56 1560.65
6 Himachal Pradesh 26 290.26 466.36
7 Jharkhand 4 109.58 507.64
8 Kerala 56 702.7 801
9 Madhya Pradesh 18 | 293.36 1190.91
10 Maharashtra 52 | 501.25 2581.24
1 Meghalaya 44 | 269.24 321.88
12 Mizoram 1 20 49.11
13 Odisha 30| 566.52 1261.97
14 Punjab 38| 71291 464.6
15 Rajasthan 24 | 366.27 693.59
16 Sikkim 14 49.07 90.07
17 Tamil Nadu 71 624.79 1996.4
18 Telangana 54 | 668.48 800
19 Tripura 17 135.95 91.92
20 Uttar Pradesh 77| 995.83 1826.48
21 Uttarakhand 33 222.79 508.77
22 West Bengal 8 151.3 592.77
23 Andaman & Nicobar Islands 61 43.49 57.68
24 Dadra & Nagar Haveli and Daman & Diu 20 43.29 62.86
25 Delhi 1 0 42.21
26 Jammu and Kashmir 15 183.81 266.12
27 Ladakh 4 19 54.77
28 Puducherry 4 36.91 31.23
2019-20

1 Manipur 13 145.29 131.85
2 Uttarakhand 2 0 174.07




Length in km, Cost in Rs. Crore

Projects received and finalised

Sl. No. State/ UT No. ‘ Length ‘ Cost
2020-21
1 Andhra Pradesh 46 675.58 945.9
2 Assam 13| 200.81 606.27
3 Bihar 1 2.15 204.95
4 Madhya Pradesh 1 107 153.62
5 Maharashtra 276 | 2262.56 2230.74
6 Punjab 12 144.16 211.22
7 Rajasthan 32| 530.56 723.53
8 Tripura 1 16 15.87
9 Uttarakhand 3 0 2776.59
10 West Bengal 7 135.78 482.78
2021-22
1 Arunachal Pradesh 27 294.31 553.48
2 Chhattisgarh 15| 315.72 846.02
3 Goa 6 75.09 80.51
4 Haryana 1 241 99.14
5 Himachal Pradesh 13 94.02 237.95
6 Madhya Pradesh 24 600 1893
7 Maharashtra 276 1597 2231
8 Meghalaya 15 127.31 256.6
9 Mizoram 1 10.25 46.57
10 Odisha 35| 619.01 1726.8
1 Punjab 5 24.21 272.02
12 Rajasthan 81| 1607.26 2045.61
13 Telangana 48 | 611.51 878.55
14 Uttarakhand 42 370 615.48
15 Ladakh 17 | 422.41 297.24
16 Puducherry 4 41.27 33
2022-23
1 Andhra Pradesh 37 391.2 1,269.94
2 Arunachal Pradesh 3 0 32.64
3 Bihar 27 121.84 1,541.81
4 Chhattisgarh 6 0 314.89
5 Haryana 1 278.56 724.46
6 Himachal Pradesh 1 0 103.31
7 Jharkhand 17| 215.68 1,128.22
8 Karnataka 22 0 784.5
9 Kerala 37 403.25 673.14
10 Madhya Pradesh 39| 62574 3,046.73
11 Maharashtra 146 943.23 1,859.46
12 Punjab 20 | 372.39 526.09
13 Odisha 6 0 360.5
14 Rajasthan 14 0 673.65
15 Tamil Nadu 51 102.94 1,001.76




Length in km, Cost in Rs. Crore

Projects received and finalised

Sl. No. State/ UT No. | Length Cost
16 Telangana 5 0 432.84
17 Uttar Pradesh 17 80 1,095.00
18 Uttarakhand 6 0 193.92
19 West Bengal 14 345.64 997.07




ANNEXURE-II

ANNEXURE REFERRED TO IN REPLY TO PARTS (b) AND (c) OF LOK SABHA UNSTARRED QUESTION NO. 1022
ANSWERED ON 08.02.2024 ASKED BY SHRI RAJESHBHAI CHUDASAMA AND SHRIMATI VEENA DEVI
REGARDING CENTRAL ROAD INFRASTRUCTURE FUND (CRIF)

State / UT - wise details of accrual of funds and the funds released for development and maintenance of State
Roads under CRIF Scheme during the last five years:-

Amount in Rs. Crore
2018-19 2019-20 2020-21 2021-22 2022-23
Sr. No. State/UT

Accrual | Release* | Accrual | Release* | Accrual | Release* | Accrual | Release* | Accrual** | Release**

1 Andhra Pradesh | 33027 | 326.88 | 34964 | 35008 | 32554 | 32200| 33496| 30080| 380.19| 35655
2 Q::gzgga' 12791 | 10839 | 13320 | 12661 | 12548 | 4203 | 12839 | 12833 | 14765| 18363
3 Assam 14097 | 25592 | 149.03 | 14903 | 14074 | 22081 | 14380| 7751 16964 | 12282
4 Bihar 19771 | 10149 | 21035 | 22316 | 19530 | 42593 | 20116 | 447.06| 22647 | 22647
5 Chhattisgarh 24302 | 21402 | 25460 | 37161 | 23750 | 23492 | 24574 | 23029 281.12 86.92
6 Goa 15.40 1747 | 1567 729 | 1443 000 | 1341 0.00 16.26 0.00
7 Gujarat 42928 | 53119 | 45133 | 71887 | 42468 | 43074 | 43406 | 72529 | 50931 | 24912
8 Haryana 18506 | 8093 | 18510 | 20077 | 167.73| 7854 | 177.05| 16371 19773 0.00
9 ﬁ'r’;“;;:;' 9898 | 9256 | 10327| 87M2| o9727| 9595| 9974 | 18801| 11773|  169.05
10 | Jharkhand 16040 | 6333 | 171.07 | 13767 | 16088 | 7877 | 16433 | 4079 | 184.96 81.56
11 | Karnataka 45054 | 50839 | 476.84 | 38257 | 43977 | 43499 | 44311 | 44290| 51313 | 46527
12 | Kerala 136.74 | 122.85 | 14054 000 | 13226| 27399| 12677 | 12671 | 14719| 13346
13 | Madhya Pradesh | 551.98 | 62570 | 579.67 | 693.25| 541.01| 53513 | 55621 | 62293 | 63299 573.96




Amount in Rs. Crore

SrNo. | StateluT 2018-19 2019-20 2020-21 2021-22 2022-23
Accrual | Release* | Accrual | Release* | Accrual | Release* | Accrual | Release* | Accrual*™ | Release**
14 Maharashtra 681.41 | 78042 | 72884 | 629.83| 683.27| 67584 | 683.80| 390.27| 783.19 | 1,084.15
15 Manipur 36.14 12.95 |  38.00 1264 | 3585 1322 |  36.60 1343 4210 13.81
16 Meghalaya 41.04 2853 | 43.34 2910 | 40.81 7693 | 4063 90.55 4751 43.08
17 Mizoram 33.06 2340 | 3455 3455 | 3256 3228 | 3314 22.06 38.20 10.96
18 Nagaland 26.70 5470 | 27.87 929 | 2644 3741 | 27.02 27.00 31.31 28.39
19 | Odisha 293.08 | 111.93 | 308.94 | 28696 | 28954 | 53419 | 29867 | 53507 | 34095| 313.52
20 Punjab 158.35 | 17011 | 159.60 | 259.37 | 14877 | 14118 | 14941 | 193.35| 176.96 106.84
21 Rajasthan 64438 | 591.86 | 669.01 | 41517 | 62271 | 14181 | 62789 | 14840 | 71582 | 906.62
22 | Sikkim 12.21 16.76 |  12.89 429 | 12.09 398 | 1206 25.78 14.09 17.04
23 | Tamil Nadu 367.76 | 416.88 | 379.65| 26237 | 352.04 | 503.17 | 350.32| 350.15| 402.67 | 377.63
24 | Telangana 263.99 | 279.08 | 27637 | 234.06 | 256.08| 253.29 | 262.01| 261.88| 30427 | 275.89
25 | Tripura 18.44 344 | 1913 2203 | 17.89 4884 | 1849 33.76 21.23 19.42
26 Uttar Pradesh 57863 | 65591 | 624.31| 541.09| 58269 | 576.36| 61659 | 61629 | 70242 | 65875
27 Uttarakhand 99.05 85.80 | 103.98 4258 | 97.23 61.34 | 98.85 98.80 |  114.01 378.17
28 | West Bengal 21257 | 13833 | 22470 | 45167 | 20920 | 13611 | 213.97 | 287.06 | 240.31 217.90
g9 | Andaman& 2001| 2052 | 2022 674| 1512| 1512 | 1547 | 10.08 17.49 15.81
Nicobar Islands

30 | Chandigarh 562 0.00 5.65 0.00 6.16 0.00 4.76 0 6.55 0.00

3y | Dadra & Nagar 452 |  000| 457|457
Haveli 5.61 5.61 4.80 2.38 5.74 0.31

32 Daman & Diu 2.77 0.00 2.80 0.00
33 Delhi 62.49 000 | 59.99 000 | 34.15 000 | 27.20 0 32.06 0.00
34 fg’;}:”n:’ir& 34887 | 34475 | 137.85| 15296 | 9451 | 79.40| 9691 | 32118 | 11361| 34361




Amount in Rs. Crore
2018-19 2019-20 2020-21 2021-22 2022-23
Sr.No. | State/UT
Accrual | Release* | Accrual | Release* | Accrual | Release* | Accrual | Release* | Accrual™ | Release**
35 Ladakh 103.82 17.36 | 246.22 96.95 | 250.83 0.00 289.06 83.44
36 Puducherry 12.51 0.00 12.01 4.00 8.47 8.47 7.39 5.18 10.39 7.83

Funds to some States/UTs have been released more than the accrual of a State from the unspent balance of previous years of that State/UT.

*Including funds allocated/released for construction of ROBs/ RUBs/ Bridges on State Roads under SETU BANDHAN under CRIF Scheme
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